
101. MAY 17, 1985 Wrltlln Answers 208 

: .(ii) There will be no retrenchment 
of staff as a result of comput eri-
~tlon. 

(iii) Management will not undertake 
any work st udy of the sole pur-
pose to declare the staff sur-
plus. 

(tv) SUbject to possession of requi. 
site profe ssional klwwledgc and 
skill and further subject to suit-
.lJtlit~. preference wUl be given 
to "UUna de,partmcntal candida-
tel ill solecting computer person-
.el through administrative pro-
cechtres and for this purpos~ .. 
.. "ageMent will try to make 
lUitable arrangements for i~par 
ting necessary training. 

, (0) No, lir. 

hNme-Tax Rx~mption on Gratuity 
Received by Lie Aleots 

"52. SRRI SHANTI DHARIWAL: 
Witl the Minister of FINANCE be plea-
ted to state: 

(a) whether Government have rc-
"ivod • representation from agents of 
lAe Lilt IOlUrance Corporn t it" n demand .. 
in. income-tax exemption on the gra-
tuity amount to be received by them; 
Illd 

'''') if &0, the action proposed to be 
taken by Qovernment thereon? 

TIIB MINISTBR. OF STATE IN 
THI YINIITRY OF FINANCB (SHRI 
IANAaORA- POOJARY): (a) Yes, 
1Ir. 

(b) fte SUSlCstlon is under examina-
tlon. 

{lrMr le,,..] 
..... of Loa ... by NationaUsed 

Baks In Rural Areas 

I ',S1,. aHal SHANTl DHAJlIWAL : 
'~I~.~ ,.lnist4( 0( FINANCE be 
pl .. od to Itaio : 

(a) whether GQvernmeot propLse to 
simplify the procedure governina tbe 
grant of loan by nationalised/rural baoJcs 
in rural areas; and 

(b) whether it is proposed to autho-
rise one rural or nationalised blnks in 
each block headquarter for sa ncti oning 
loans to facilitato the beneficiaries of 
LR.D. PrOgranltne ? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) Banks 
h3V~ alr(;i.\dy bern advised to take 8eve-
ral steps such as simplification of loan 
applica ti~)n forms and make lh ese forms 
available in local hngU8gcs to the inten-
ding borrowers, liberat ion of terms and 
conditions relating to security, margin • 
and repaynlcnt period, delegation of 
adequate discretionary powers to branch 
managers for the disposal of maximum 
number of loan applications at the 
branch level itself within a stipulated 
time# period, etc. 

(b) All bank s branches operating in 
a block are expected to sanct ion loans 
under Integrated Rural Development 
Programme. 

Objectives in Setting up of N. T.e ... 
71 54. SHRI SHANTI DHARIWAL: 

Will the Minister of SUPPLY AND 
TEXTILES be pleased to state: 

(a) the objective with which the 
National Tl.xtile Corporation was set 
up ; 

(b) the returns received by Govern-
ment from the cdpital invested in the 
National Textil e Corporation; and 

(c) how Government prcpose to bdol 
about investments ill the work~nl of 
the miles under the management of the 
Corporation ? 

THE ~dINISTER OF STATB OF 
THE MINISTRY OF SUPPLY AN» 
TEXTILES (SHRI CHANDRASHE~ 
KHAR SINO H) : (a) National Tex-
tile Corporat ion was set up with the 
lDaiD objective of m~na8ina tbo aft'."" of 
taJ! aiGk ,_tilo mil" tatop o,~ 1.w 




